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co-contribution of 1000 per annum from Pension Fund Regulatory and
Development Authority (PFRDA).

(i)) Short term savings for “Return & Resettlement (R&R) in India” through UTI-
Monthly Income Scheme by UTI-MF

Annual co-contribution equal to 25% of the annual R&R saving of the

subscriber, up to a ceiling of I900.

(iii)) Free-of-cost “Life Insurance” through Aam Aadmi Bima Yojana by LIC of

India.

Life Insurance cover of ¥ 30,000 against natural death, and ¥ 75,000 against
accidental death, valid through the period of overseas employment only. The scheme

also provides coverage in case of permanent or partial disability.

These co-contribution benefits are offered for a period of 5 years (maximum) or till

the return of workers to India, whichever is earlier.

(b) An amount of I4 crore has been allocated during 2014-15 for implementing

the scheme. As on date 196 persons have been benefitted under the scheme.

(c) During their stay abroad, the scheme safeguards the Indian workers by
providing them a life insurance cover against accidental or natural death as well as

permanent or partial disability.

Upon their return to India, the scheme safeguards them against financial insecurity,

by providing a “Return & Resettlement” fund and a Pension in old age.
Officers belonging to SC/ST/OBC

+2901. SHRI RAMDAS ATHAWALE: Will the PRIME MINISTER be pleased to
state:

(a) the total number of IAS/IPS/IFS officers as on date belonging to SC/ST/
OBCs; and

(b) whether they have not been given representation as per their population, and

if so, the details thereof and reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) The total number

TOriginal notice of the question was received in Hindi.
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of Indian Administrative Service (IAS), Indian Police Service (IPS) and Indian Forest
Service (IFoS) officers in Scheduled Castes (SC), Scheduled Tribes (ST) and Other
Backward Classes (OBC) is as follows:

SC ST OBC
[IAS* 468 241 580
IPS# 355 168 380
IFoS$ 266 150 255

* Direct Recruits, as on 12.12.2014
# Direct Recruits, as on 01.01.2014
$ Direct Recruits, as on 01.01.2014

(b) The reservation of SC, ST and OBC in IAS, IPS and IFoS is in accordance
with the policy of the Government, which prescribes for 15%, 7.5% and 27% reservation

for these categories, respectively.

Reduction in retirement age

2902. SARDAR SUKHDEV SINGH DHINDSA:
DR. T. SUBBARAMI REDDY:
SHRIMATI AMBIKA SONI:
Will the PRIME MINISTER be pleased to state:
(a) whether there is a proposal under consideration of Government to reduce the
retirement age from 60 to 58 for its employees, if so, the reasons therefor;
(b) when was the retirement age for Central Government employees last revised
and on what basis; and
(c) the Centre’s total wages and salaries bill for employees in each Department

for the last three years?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) There is no such
proposal at present.

(b) The retirement age for Central Government employees was revised from

58 to 60 years in 1997 on the basis of recommendations of the 5th Central Pay

Commission.

(¢) The details are given in Statement.



